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VWUce ̂  Custom, Oflcials Involved 

to Smuggling Activities

961. SHRI S. JR. REDDY: Will the 

Minister of FINANCE be pleased  to 
state:

(a)  whether he is aware of reports 
that some police aud customs nfflrinig 

were themselves involved in  smug­
gling activities; and

(b)  if so, how many such  cases 

bave come to the notice of the Gov­
ernment and what action has been 
taken against such officials?

THE MINISTER OF FINANCE AND 

REVENUE AND BANKING (SHRI H. 
M. PATEL):  (a) and  (b). Yes Sir.
Recently, 2 Police Constables of the 
Bombay Police and two  Preventive 
Officers of the Bombay Customs CPre- 

ventive) Collectorate  were  involved 
in smuggling of gold and wrist watches. 
All of them were arrested.  The two 

Customs Officers have been placed un­
der suspension.  The involvement  of 

police constables in smuggling has been 
brought to the notice of the Govern­

ment of Maharashtra.  In addition to 
.above, a few cases came to the notice

of Government in  the past  where 

Customs Officials were  involved  in 
smuggling of contraband goods  into 
the country.  Appropriate action un­
der the law was taken against them.

Fixation of prices and Stock limit of 

Essential Commodities and 

Vegetable Oils

962 SHRI S. S. SOMANI:

SHRI K. MALLANNA:

SHRI D. D. DESAI:

SHRI C. K. CHANDRAPPAN: 

SHRI D. G. GAWAI-

Will the Minister of  COMMERCE 
AND CIVIL  SUPPLIES  AND CO­
OPERATION be pleased to state:

(a) whether prices of certain essen­
tial commodities and vegetable  oils 
have been fixed by Government re­
cently;

(b) if so, the details thereof; and

(c)  whether stock-limits both for 
wholesalers and retailers for pulses, 

edible oils and vanaspati have been 
fixed under the Essential Commodi­
ties Act?

THE MINISTER OF STATE IN THE 
MINISTRY  OF  COMMERCE  AND 

CIVIL SUPPLIES AND COOPERA­
TION (SHRI  KRISHNA  KUMAR 

GOYAL):  (a) Central  Government 
recently  fixed the  maximum retail 
price of mustard 0il.

(b) According to the Mustard Oil 
(Price Control)  Order, issued on 30 
September, 1977, no dealer shall, either 
by himself or by any  pet son on his 
behalf sell or offer to sell any mustard
oil at the retail price  exceeding Rs. 

10/- a kg., exclusive  of the cost  of 
container but inclusive of taxes.  The 
Order became effective from Septem­
ber 30, 1977.

(c) Yes Sir.  Both the Mustard Oil 

(Price Control) Order and the Pulses 
and Edible Oils  (Storage  Control)
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Order have been challenged  before 

Use Supreme Court, whose decision is 
Awaited.
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Export of superior Basmati Rice 

through Private Traders

965.  SHRI OM PRAKASH TYAGC: 
Will the  Minister of  COMMERCE 
AND CIVIL  SUPPLIES  AND CO­
OPERATION be pleased to state:

(a) whether Government have de­

cided to permit private traders  te 
export superior basmati rice hither t« 

exclusively handled by S.T.C. or State 
agencies;

(b) whether this decision will net 
lead to rise in the price of rice; and




